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PAPERS LAID ON THE TABLE

Accomnis (1989-90) of the Coffee Board,
Bangalore and related papers

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION WITH ADDITIONAL CHARGE
OF THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRI KAMALUDDIN AHMED):
Sir, I lay on the Table a copy each (in
of the following
papers ‘- -

(i) Annual Accounts of the Coffee
Board, Bangalore, for the year
1989-90 and the Audit Report
thereon.

(ii) Statement giving reasons for the
delay in laying the papers menlion-
ed at (i) above. [placed in Lib-
rary, See No. L.T. 3717/93].

Report  (1991-92) of the Employces
Provident Fund Organisation, New Delhi

THE MINISTER OF STATE OF THE
MIN'STRY OF LABGUR (SHRI P. A.
SANGMA) : Sir, T lay on the Table a
copy (in English and Hindi) of the Thirty-
ninth Annual Report of the Employees Pro-
vident Fund Organisation, New Delhi for
the year 1991-92. [Placed in Library. See
No. L.T. 3719/93].

Report of the Compfroller and Auditor
General of India, relating to Hindostan
Teleprinters Limited

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE
(KUMARI SELITA) Sir, On behalf of
SHRI SUKH RAM, I lay on the Table,
under clause (1) of article 151 of the Con-
stitut'on_ a copy (in English and Hindi) of
the Report of the Comptroller and Auditor
General of Tndia—Union Government-{No.
| 8 (Commercial) of 1992] relating to Hindu-
stan Teleprinters Limited. [Placed in Lib-
rary. See No. L.T. 3730/931



